
BvE-Mail/S ls IM qer
. THE GAUHATI HIGH COURTATGUWAHATI
(H[GH couRT oF AssAM, NAGALAND, urzonrNq atro ARUNACHAL PRADESH)

From :- shri Utpat Rajkhowa 
No' Hc'vrl-81/2o23l ?o' o /A

Registrar (Vigilance)
Gauhati High Court
Guwahati

To.
The District & Sessions Judge,
Nagaon

Dated Guwahati , tne Stu October, 2023

Sub:- Permission to avail Leave Travel Concession (LTC)

Ref:- Letter No. DJNltggl, dated 19.09.2023

Sir,

With reference to the above, I am directed to inform you that Smti.
Prarthana Neog, sub-Divisional Judicial Magistrate(s), Nagaon, has been allowed to avail
LTC for the block period of 2022-2025, to traver from Guriahati to udaipur via ruew oerniand Jaipur and back to Guwahati, arong with her husband srrn 

'xuraeep 
sensua,

daughter smti. Yashasvi Sensua, father shri Bhaba Neog and mother smti. Rachana
Neog, w'e.f. 18.10.2023 to 24.10.2023 (probabre period of journey), uy $re srrortest
possible route, as per existing Rules.

Further, Smti. Neog has been allowed to draw advance payment of Rs.
1,20,0001- (Rupees One Lakh and Twenty Thousand).

Smti. Neog may be informed accordingly.

Thanking you,

Yours faithfully,
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REGISTRAR (VIGILANCE)

Dated _' Octobcr,202397

REGISTRAR(VIGITANCE)
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1' The Principar Accountant Generar, (A&E), Assam, Guwahati for information.
2. Smti. Prarthana Neog, Sub-Divisional ludicial Magistrate(S), Nagaon, with

reference to her letter dated 18.09.2023.
3. The Joint Registrar (Finance), Gauhati High court, Guwahati for information

and necessary action.

- ), the Project Manager, Gauhati High Court, Guwahati for information with- request to take necessary steps for uproading this retter in officiar website of
this Hon'ble Court.
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